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(23 kms.) in the' State of KeraJa. 

(c) aod (d) No. Sir. However,anamount 
of Rs. 10.00 lakhs has been provided for 
survey of waterways during 1994-95. 

[Translati~nl 

Sub-ways on National Highway - 12 

3602. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of SURFACE 

. TRANSPORT be pleased to state : 

(a) the sub-ways proposed to be con-
structed on National Highway-12; and 

(b) the details thereof. locationwjse? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) : (a) Nil. 

(b) Does not arise. 

Introduction of Electric Trolley 

3603. SHRIMATI KESHARBAI 
SONAJI KSHIRSAGAR : Will the Minister 
of SURFACE TRANSPORT be pleased to 
state: 

(a) whether there is any proposal to 
start electric trolley buses in some cities; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) : (a) and (b) The 
introduction of electric trolley buses in major 
cities is one of the proposals under consid-
eration of the Government to meet the 
growing demand for transport, particularly 
in the cities. However, a final decision is yet 

to be taken in this regard. 

{English] 

Murari Committee 

3604. PROF. UMMAREDDY 
VENKATESWARLU : Will the Minister of 
FOOD PROCESSING INDUSTRIES be 
pleased to state : 

(a) whether there has been delay 
in submitting of its report on the sick deep 
sea fishing industry by the Murari Com-
mittee; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI TARUN GOGOI) : (a) 
and (b) The Technical Committee on Deep 
Sea Fishing Sector has submitted its report 
on 31st March, 1994, within the time frame 
allowed to it. 

Fraud Cases in Ministry 

3606. SHRI RAJNATH SONKAR 
SHASTRI : Will the Minister of COMMU-
NICATIONS be pleased to state : 

(a) the number of fraud cases that 
have come to light in each of the wings 
of his Ministry in the last 12 months and 
how do they compare that with the pre-
ceding three years; 

(b) the details of the salient frauds 
and the action taken thereon; and 

(c) the steps taken to improve the 
services by different wings of his Ministry? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 




